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required technical, financial and other ]
procedural formalities and arrange for the
immediate appointment of staff before the
actual field implementation of the schemes
could commence. Considering all these
factors, the expenditure of Rs. 9.05 crores
itself during the first year of the
Programme can be consi- j dered as
satisfactory.

(b) The information is given in the
enclosed statement.

(c) No such instance has come to the
notice of the Government of India.

STATEMENT

Names of the states where Districts have
heen selected and which have submitted
the Project Reports for the schemes
to be taken wo during the First vear

of the Fourth five year plan
No. of dis-
lrin.'i\ 1'0['
. ~ which pro-
SL. Name ol the No.of  ject reports
No States districts have been
s:lected received as
on 2nd
June, 1971
Andhra Pradesh 5 5
Bihar. 3 ""
Gujarat 7 7
Haryana . I |
Mudhya Pradesh. -+
Muharashira ; b 6
Mysore . 8 5
Orissa 2 2
9 Rajastl! 1 10
1 Tamil Nady 2 2
11 u Pradest 6 i
12 West Bengal . 2 2
13 Jammu & Kashmir 1
54 52

[4JUNE 1971]

5—5 RSS/71

to Questions

fCRASH PROGRAMME FOR
RELIEVIN'3 UNEMPLOYMENT

253. SHRI T. V. AN AN DAN : WiU
the Minister of AGRICULTURE/~

sfeft be pleased to state:

(a) whether the Rs. 50 crores Crash
Pro%‘ramme of employment has been
implemented,

(b) if so, the total number of persons
in the villages in the country who have
been offered employment; and

(c) to what extent the problem of
unemployment in the country has been
solved as a result of the Crash Program
me?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICUL-
TURE/ sfa wawm # 99 Hal
(PROF. SHER SINGH): (a) The
Crash Scheme for Rural Employment
has been taken up for implementation
with effect from April 1, 1971.

(b) and (c) The Scheme envisages the
employment of at least 1000 persons in
every district for 10 months in the year
during the current Plan period. The extent
to which the problem of unemployment
will be solved can be known only after
the completion of the-Scheme.

fFUNDS FOR RURAL WORKS
PROGRAMME
265. SHRIN. K. KRISHNAN :
SHRI M. V. BHADRAM:
DR. Z. A. AHMAD:

Will the Minister of AGRICUL-
TURE/ &fwr  #&t be pleased to state :

(a) whether it is a fact that the funds
allotted by the Centre for rural works
rf)rﬁgramme in 1970-71 could not be spent
ullys

(b) if so, what are the reasons there-
for; and

(c) what steps have been taken to
accelerate the tempo of rural works
programme?

THE MINISTER OF STATE IN THE

MINISTRY OF AGRICUL-
TURE/
wfg wWarew § wisw &S

(PROF. SHER SINGH): (a) Yes, Sir.
tTransferred from the 27 th May,
1971.
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(b) Initially a budget provision of Rs.
25 crores was made for the programme
for the year 1970-71. A total outlay of
Rs. 13.85 crores was approved for
implementation of various schemes
proposed by the State Governments under
the Rural Works Programme during the
year 1970-71 in 45 of the 54 selected
districts. As against this outlay, the
anticipated expenditure reported by the
States by the end of the financial year
1970-71 was Rs. 9.05 crores.

The identification and selection of hard
core of middle drought affected areas
could be finalised only by the middle of
October, 1970. The project reports
furnished by the State Governments were
processed and the schemes sanctioned
very quickly. In most of the States, there
was only a short working season
available after the sanction of the
Schemes. In addition, the States had to
clear the required technical, financial and
other procedural formalities and arrange
for the immediate appointment of staff
before the actual field implementation of
the schemes could commence.

(c) The State Governments have by
now taken all the preparatory measures
necessary for the speedy implementation
of the programme. Unlike in the last year,
the working season at I he begining of the
current financial year will be fully
available for implementation of R.W.P.
schemes. To ensure fuller utilisation,
specific instructions have already been
issued to the State Governments for

uninterrupted  continuation  of  the
implementation of all sanctioned
schemes.

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE

REPORTED THREAT OF CLOSURE OF COTTON
TEXTILE MILLS IN THE COUNTRY

SHRI N. G. GORAY (Mabharashtra) :
Sir, I call the attention of the Minister of
Foreign Trade to the reported threat of
closure of cotton textile mills in the
country and the likelihood of lay-off of
thousands of textile workers.

[RAJYA SABHA]

to a matter of urgent 132
public importance
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then you will have (o parrate your rea-
S0ns.

MR. CHAIRMAN : No_ please.
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